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Pv» - Shipment Credit to Exporters

*443. SHRI MATI KRISHNENDRA 
KAUR (DEEPA):

SHRI CHETAN P.S. CHAUHAN:

Willthe Ministerof FINANCE be pleased 
to refer to the reply given to Unstarred 
Question No. 2641 on December 6, 1991 
and state:

(a) The amount of short term lones of 
credit in foreign currencies obtained by the 
EXIM Bank of India during 1991—  92 ;

(b) The names of export house/trading 
houses manufacturing units to whom the 
facility of pre-shipment credit in foreign cur
rencies was extended during the above pe
riod;

(c) The amount of credit provided to 
each of these units;

(d) Whether any amount has been re
covered so far from these units; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE 
M INISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR): (a) No short term 
ione of credit in foreign currencies has been 
arranged by EXIM Bank during 1991 — 92 so 
far.

(b) and (e ): Do not arise.

Operation of Mutual Fund by CHy 
Bank

* 444. SHRI RABI RAY :
SHRI GURUDAS KAMAT:

Will the Minister of FINANCE be pleased 
to state:

(a) Whetherthe Cite Bank has applied 
to the Securities and Exchange Board of 
India (SEBI)to set up an asset management 
company to operate a Mutual Fund; and

(b) If so, the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR) :  (a) No, Sir.

(b) Does not apply.

Yam Factories

*445. SHRI NARAIN SINGH 
CHAUDHARY:

SHRI BHUPINDER SINGH 
HOODA:

Will the Minister of TEXTILESbe pleased 
to state:

(a) The number of licenses granted for 
setting up of yarn factories during 1989-90,
1990-91 and 1991-92 State -wise;

(b) The number of requests pending for 
clearance, State-wise; and

(c) The time by which these are likely to 
be cleared’

THE MINISTER OF STATE OF THE 
MINISTRY TEX TILES (SHRI ASHOK 
GEHLOT) : (a) A State-wise number of 
licences, exempted industries registrations 
and information memoranda referred by 
Secretariat for Industrial Approvals, Depart
ment of Industrial Development to the TXC, 
Bombay in terms of notification dated 25th 
July, 1991 during the years 1989-90,1990- 
91 and 1991-92 are given in the attached 
statement.

(b) and (c). After the announcement of 
the New Industrial Policy notified on 25th 
July. 1991, no license is required for setting
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up of industries including spinning mills pro
posed outside 25 Kms. from the penphery of 
Cities having more than one million popula
tion, except in case ot 100% EOUs. A state
ment II indicating the pending list of such

units is attached. The application of these 
units are required to be examined in accor
dance with the prescribed procedures and 
norms.
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Annexure>l

Woolen Shoddy and Worsted Spinning

1989*90
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Sr.
No.

State ILs (New) EIRs (New Exp.)

Nos. Spindles Nos. Spindles

1. Andhra Pradesh - - 3 9,750

2 , Bihar - - 1 1,440

3. Gujarat - - 3 4,440

4. Haryana 1 6,000 2 3,160

5. H.P. - - - -

6. j& K - - - -

7. M.P. - - - -

8. Maharastra - - 1 836

9 Punjab 4 24,400 11 22,000

10. Rajasthan - - 3 9,180

11. U.P. 2 9,600 1 800

12. West Bengal - - - -

Total * 7 40,000 25 51,566

1990-91 (upto 23.7.91)

S. No State ILs (New) EIRs (NewS Exp.)

No. Spindles No. Spindles

1. Andhra Pradesh - - - -

2. Bihar - - - -

3. Gujarat 1 10,000 5 10.800

4. Haryana - - - -



S No State ILs (New) riRs (New&Exp )

No Spin dies No Spindles

5 H P 1 2 3,000

6 J 8 K 1 5,600

7 M P 1 4,800

8 Maharashtra

9 Punjab 4 21 400 5 13,400

10 Hajasthan 1 COO

11 U P  2 3,400

12 West Bengal

Total = 7 41,800 15 31,240
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STATEMENT M

STATEMENT INDICATING THE PENDING LIST O F CASES PENDING YARN
CASES

Ragn. No.
& Date.

638\90-IL
20.4.90

746V90-IL
14.5.90

1439V90- IL
29.8.90

348N90-IL
28.2.90

1297\90-JL
9.8.90

1455\90-IL
30.8.90

947V90-IL
19.6.90

1964N90-IL
19.11.90

1710\90-ll
4.10.90

1810\90*IL
25.10.90

158V90-IL
24.1.90

470N90-IL
22.3.90

1518N90-IL
5.9.90

Item of Manufacture Location

Polypropylene filament Y^m.

Cotton Yarn 

Polyester filament yam

Cotton Yarn

Yarn

Yarn

Polyester Drawn Yam 

Yam

Synthetic filament yarn 

Polyester \ Viscose Yarn

Synthetic Wollen & Biended 
Worsted Yam.

Yam

Fabric *Made of Wholly or in 
part of jute 23 (c ).

Gujarat (Vapi)

Gujarat (Ahmedabad)

Maharashtra
(Nagpur)

Punjab
(Sangrur)

Punjab
(Kapurlhala)

Punjab(Patiala)

Rajasthan
(Banswara)

Rajasthan
(Jhalawar)

Tamil Nadu 
(Chengai Ann)

Tamil Nadu 
(Coimbatore)

West Bengal 
(Hoogly)

West Bengal 
(Hoogly)

West Bengal 
(Hoogly)
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Regn. No. 
A Date.

item ot Manufacture Location.

1519N90-IL
5.9.90

1520N90-IL
5.9.90

374N91-IL
8.2.91

1330V91 -IL
5.9.91

82\SIA\IL\92
6.2.92

83VS!A\IL\92
6.2.92

85\SIA\IL \92
6.2.92

160\SIA\IL\92
16.3.92

Yarn

Yam

Cotton Yarn

Cotton Yam

Cotton Yam

Yam

Cotton Yarn

Dyed Silk Yam

West Bengal 
(Hoogly)

West Bengal 
(Hoogly)

Rajasthan
(Pali)

UP.
(Ghaziabad)

Tamil Nadu 
(Coimbatore)

Tamil Nadu 
(Coimbatore)

Tamil Nadu 
(Coimbatore)

Gujarat (Surat)

Development of Handloom Sector

*446. SHRI HARISINH CHAVDA: 
SHRI SRIKANTAJENA:

Wiilthe Minister ot TEXTILES be pleased 
to state:

(a) The target fixed by the Government 
for the development of handloom sector 
during the seventh plan period, state • wise;

(b) The allocation of funds made by the 
Government during'the above period to 
states, state - wise;

(c) The extent to which these targets 
have been achieved, state-wise;

(d) The details of the proposals under 
consideration of the Government for further

development of handloom sector in these 
states, and

(e) The steps taken/proposed to be 
taken in this regard during the Eighth Five 
Year plan period ?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) to (e). Of Lok Sabha Starred 
no. 446 for 27.3.92

(a) Schemes in the handloom sector 
area based on the proposals and needs of 
the sector. No state - wise target Is, there
fore, fixed except in the case of Janata cloth 
production.

(b) A statement I is enclosed.




